IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :27-06-2022
Date : 27.06.2022

Cc.C

Applied For

(Se
| 143613/ 127.06.2 ?gégg/ o bas - ESURT Order Dtd. at
2022 022 Yo o 2022-06-24 To—
B WP (C) - COURT (Se
, [43614/ 27.06.2 [J2 007 . momanT | |0 Order Dtd. at
2022 (022 coai > 2022-06-24 To—
- (Se
MACA- COURT
43615/ [27.06.2 Order Dtd. at
3 Loas 1655 1318/2 M.MISHRA C.0. NO.  |>205% 200 e
018 15 )
B MACA- COURT (Se
, [43616/ 27.06.2 000 ls.k.sthe | (o Order Dtd. at
2022 022 H -0 MO 000 06-23 No-
21 23 )
[ WRIT
BRANC | (Se
43617/ [27.06.2 [PPSO~ g k COURT | der Dtd. H at
> 2022 022 28908/ b n1k C.0. NO. 2 1000 06-24 (DIVI No-
2013 OLD STON 114
BENCH )
)
(Se
. 43618/ [27.06.2 ??gé;o & bAs - ;gURT Order Dtd. ;z_
2022|022 o = 2022-06-23 S
)
(Se
MACA- COURT at
43619/ [27.06.2 Order Dtd.
7 118/20 |[B.MAHALI |C.O. [NO. No-
2022 022 o = 2022-06-23 e
)

'8 [43620/ [27.06.2 [FRO- |[A.K.PAND [C.O. [COURT |order Dtd. | | (Se




10

11

12

13

14

15

16

17

18

19

20

2022 022 69/201 | NO.  |2022-06-24 at
7 15 No-
114
)
(Se
43621/ |27.06.2 PLAPLT COURT | Ger Dtd. at
sons | |5as 2925/2 |s.ROUT No. o TSR CTC. No-
021 OLD 114
)
WPC (OA (Se
43622/ 27.06.2 ) - o mHERA EgURT Order Dtd. gianc at
2022  |022 2049/2 |° o [2022-06-24 N No-
015 1)
_ (Se
43623/ [27.06. ?Eéfg/ o % A ESURg Order Dtd. at
2022|022 209 orp | [2022-06-24 Ti_
(Se
MACA-
43624/ [27.06.2 [[o0c"o | b COURT |0Order Dtd. at
2022|022 NO. 1 |2022-06-23 No-
017
1)
_ (Se
43625/ 127.06. ??gé/z A.MOHANT COURT |Order Dtd. at
2022  |022 Y NO. 1 |2022-06-23 No-
017
1)
MACA- COURT (se
43626/ |27.06.2 ||| " |R.P.BHAG o Order Dtd. at
2022  |022 AT © 12022-06-23 No-
22 23
1)
43627/ 127.06 we(c) - Sié?i Order Dtd ;ie
2022|022 ;ggil/ B K DAS CE'S |2022-06-24 No-
COURT 1)
MACA- COURT (se
43628/ |27.06. 643/20 P.C.CHHI NO Order Dtd. at
2022  |022 NCHANT © |2022-06-24 No-
13 15
1)
(Se
43629/ |27.06. 257(3)20 R K DAS ESURT Order Dtd. at
2022  |022 © |2022-06-24 No-
14 16
1)
(Se
43630/ [27.06. gigézo o amALT ;gURT Order Dtd. at
2022  |022 : © |2022-06-24 No-
13 15
1)
WPC (OA (Se
43631/ 27.06.2 |)- S.K.MOHA ;gURT Order Dtd. at
2022  |022 1005/2 |NTY s [2022-06-23 No-
015 1)
43632/ |127.06.2 [WP(C)- |TAPAN COURT |Order Dtd. (Se
2022  |022 18349/ |SWAIN NO. 3 |2022-06-23 at




21

22

23

24

25

26

27

28

29

30

31

32

2015 OLD No-
1)
WPC (OA (Se
43633/ |127.06.2 [C) - DILLIP c ESURT Order Dtd. at
2022|022 1800/2 |RAY O 19 2022-06-23 No-
015 1)
WEC (OA (Se
43634/ 27.06.2 |)- i x.oas o ;gURT Order Dtd. at
2022|022 2090/2 [A-X- 00 1% 2022-06-24 No-
015 1)
(Se
43635/ (27.06.2 ?gég;/ s ¢ panT | EgURT Order Dtd. at
2022|022 : © |2022-06-24 No-
2022 15
1)
WPC (OA (Se
43636/ |27.06.2 |)- IS ESURT Order Dtd. at
2022|022 1998/2 P 00 100 2022-06-24 No-
015 1)
WPC (OA (Se
43637/ [27.06.2 [C)-  [BASUDEV |, EgURT Order Dtd. at
2022|022 2033/2 |BARIK O 1% 2022-06-24 No-
015 1)
WPC (OA (Se
43638/ |27.06.2 |c) - R.K.DEHU |, ESURT Order Dtd. at
2022|022 1684/2 RY O 19 [2022-06-23 No-
015 1)
BLAPL- COURT (Se
43639/ [27.06.2 2080 I3 R.moma |, [©0U%7 order Dea. at
2022 (022 NTY : © 2 12022-06-24 No-
22 OLD
1)
CRIMT |(Se
43640/ |27.06.2 222532 ik zar | EgURT Order Dtd. NAL  at
2022|022 K. : © 12022-06-24 MISC- |[No-
022 11
3 12)
ABLAPL (Se
43641/ [27.06.2 |- S.PATTAN | ESURT Order Dtd. at
2022 (022 5040/2 |AYAK 00 10 2022-06-24 No-
022 12)
WEC (OA (Se
43642/ |27.06.2 |)- D.BEHERA |c ;gURT Order Dtd. at
2022|022 2000/2 P* O 1% 2022-06-24 No-
015 12)
(Se
43643/ (27.06.2 ?gég;/ s ¢ panT | ;gURT Order Dtd. at
2022|022 : © 2022-06-24 No-
2022 15
12)
WEC (OA (Se
43644/ [27.06.2 [C)-  M.R.SAHO |, ;gURT Order Dtd. at
2022|022 1903/2 |o O 1% 2022-06-24 No-
015 12)
13343645/ [27.06.2 |[wpC (OA [D.BEHERA [C.O. |COURT |order Dtd. [(Se




34

35

36

37

38

39

40

41

42

43

44

45

2022|022 ) - NO.  |2022-06-24 at

1917/2 15 No-

015 12)

(Se

43646/ [27.06. ?gégé/ s ¢ pant EgURT Order Dtd. at

2022|022 © 12022-06-24 No-
2022 15

12)

WPC (OA (Se

43647/ 127.06.2 |c)- R.C.MUDU ESURT Order Dtd. at

2022|022 629/20 LI o7 [2022-06-21 No-

14 12)

(Se

43648/ [27.06. ?Eégé/ s o pant ESURT Order Dtd. at

2022|022 © 2022-06-24 No-
2022 15

12)

_ (Se

43649/ [27.06. ?géf;/ S ESURT Order Dtd. at

2022|022 : © |2022-06-24 No-
2022 24

12)

WPC (OA (Se

43650/ |27.06. C) - ngéES{TAN ESURT Order Dtd. at

2022 (022 2113/2 [S 20 o 2022-06-24 No-

015 12)

_ (Se

43651/ |27.06. ?gégi/ s o pant ESURT Order Dtd. at

2022|022 © 2022-06-24 No-
2022 15

12)

(Se

43652/ [27.06. ?gégi/ S ;gURT Order Dtd. at

2022 (022 : © 2022-06-24 No-
2022 15

12)

(Se

43653/ [27.06. ?gégg/ b SAHOO EgURT Order Dtd. at

2022|022 : © |2022-06-24 No-
2022 15

12)

_ (Se

43654/ [27.06. ?gég;/ S ;gURT Order Dtd. at

2022 (022 : © 2022-06-24 No-
2022 15

12)

(Se

43655/ [27.06. ?522;/ b sAHOO ;gURT Order Dtd. at

2022|022 : © 2022-06-24 No-
2022 15

12)

(Se

43656/ |27.06. RPFAM- M N ESURT Order Dtd. at

2022|022 2/2022 |MOHANTY © |2022-06-24 No-
24

12)

(Se

WP (C) -
43657/ |27.06. COURT |Order Dtd. at
2022|022 ;gng/ LK. JENA NO. 9 |2022-06-24 No-

12)




46

47

48

49

50

51

52

53

54

55

56

WPC (OA (Se
43658/ |27.06.2 |)- o mHERA ESURT Order Dtd. at
2022|022 1899/2 |- s [2022-06-24 No-
015 12)
_ (Se
43659/ 27.06. TZ/L\]ES(S)Z/ S ¢ PANT ESURT Order Dtd. at
2022|022 © |2022-06-24 No-
2022 15
12)
WP (C) - CHIEF (Se
43660/ 127.06. 38360/ R.K.BARI JUSTI |Order Dtd. at
2022|022 oo CE'S |2022-06-24 No-
COURT 12)
CHIEF (Se
WP (C) - WRIT
43661/ |27.06. JUSTI |Order Dtd. at
2022 (022 f;l/zo B.PRUSTY CE'S [2022-06-24 ﬁf?Nc No-
COURT 14)
WP (C) - COURT (Se
43662/ [27.06.2 |12 " M.N.MOHA o Order Dtd. at
2022|022 NTY © |2022-06-24 No-
2022 23
14)
_ (Se
43663/ |27.06. ?Eégi/ s o pant ESURT Order Dtd. at
2022 (022 © |2022-06-24 No-
2022 23
14)
_ (Se
43664/ [27.06. ?gég;/ - EgURT Order Dtd. at
2022 (022 © |2022-06-24 No-
2022 23
14)
WRIT
BRANC | (Se
43665/ 27.06.2 |"F(C)~ Iy b.BIsw COURT | der Dtd. i at
2022 (022 15613/ [y NO. 3 15022-06-24 (DIVI No-
2022 OLD STON |116
BENCH |)
-2)
(Se
WPC (OA
43666/ [27.06.2 C)=  |J . ESURT Order Dtd. ;z_
2022 (022 193372 [°- © 12022-06-23
15 116
015
)
WRIT
BRANC | (Se
WP (C) — COURT H at
38527/ g;é%' 26071/ |J.P.KAR NO. 2 ggggfogfgé (DIVI |No-
2021 OLD STON |111
BENCH )
)
(Se
WPC (OA
43668/ |27.06.2 )= | Lo lorder pta. o
2022 (022 1796/2 |- lo" [2022-06-23 1

015
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58

59

60

61

62

63

64

65

66

67

68

69

SECON |(Se
43669/ |27.06. 232/20 P.C.MOHA | ESURT Order Dtd. D at
2022|022 NTY 0. NO- 000 06-24 APPEA No-
15 25
L 7)
TRP (C) (Se
43670/ [27.06.2 |- COURT |Order Dtd. M.J.C lat
2022|022 96/202 [S-K-DASE [C.0- ly0 "1 15022-06-24 No-
2 1)
ABLAPL (Se
43671/ |27.06.2 |- N ESURT Order Dtd. at
2022|022 13646, F-E- O 08 2022-06-24 No-
2020 1)
SECON |(Se
43672/ |27.06. 232/20 :igiiiTH GENE Order Dtd. D at
2022|022 RAL 2022-06-22 APPEA No-
10 DAS
L 3)
ABLAPL (Se
43673/ |27.06.2 |- A.B.MALL | ESURT Order Dtd. at
2022|022 12742/ |ICK O 5 2022-06-24 No-
2019 3)
_ (Se
43674/ |27.06. ?Eég;/ s M o ESURT Order Dtd. at
2022 (022 STNGH 0. N0 500 06-24 No-
2022 25
3)
(Se
43675/ |27.06. ?gégg/ s M - EgURT Order Dtd. at
2022 (022 STNGH 0. NO- 500 06-24 No-
2022 25
3)
CRIMT |(Se
43676/ |27.06. ???532 R. K. o ;gURT Order Dtd. NAL  at
2022|022 BARTK -0 NO- 1 000-06-24 MISC- No-
022 11
1 5)
(Se
43677/ |27.06. ??égé/ s ¢ pant lc.o ;gURT Order Dtd. at
2022 (022 0. NO- 000 06-24 No-
2022 11
5)
CRIMT |(Se
43678/ [27.06. E??i?z R. K. -6 ;gURT Order Dtd. NAL  at
2022|022 BARTK 0. NO- 1 000-06-24 MISC- No-
022 11
1 5)
(Se
43679/ [27.06. ?gégé/ s ¢ PN lc.o ESURT Order Dtd. at
2022|022 0. NO- 000 06-24 No-
2022 11
5)
BLAPL- |[HIMANSHU COURT (Se
43680/ |27.06. Order Dtd. at
2022 022 293/20 KUMAR C.0. NO. 2 |0 o2 No-
22 BHOL OLD 5)
43681/ [27.06. ??éng s ¢ pant lc.o ;gURT Order Dtd. ;ie
2022|022 Soos o 2022-06-24 o




|| 5
] CRIMI |(se
1o |43682/ [27.06. 22?5;0 A.K. ESURg Order Dtd. NAL  at
2022|022 MISHRA © % 12022-06-20 MISC- |[No-
22 OLD
3 14)
- _ (Se
71 43683/ |27.06. V7q§1((5:)/2 B M COURT |Order Dtd. at
2022  |022 SARANGI NO. 1 12022-06-24 No-
022
14)
- WP (C) - (Se
72 43684/ |27.06. 58962 B.M.SARA COURT |Order Dtd. at
2022  |022 NGI NO. 1 |2022-06-24 No-
022
14)
WP (C) - (se
1543685/ [27.06.2 | Lo o0 1B M COURT |Order Dtd. at
2022  |022 SARANGI NO. 1 12022-06-24 No-
022
14)
- _ (Se
L, 143686/ [27.06. ?g{gé/ b spra ESURT Order Dtd. at
2022  |022 * |2022-06-24 No-
2022 24
14)
- _ (Se
15 [43687/ [27.06. ?Eégé/ B M ESURT Order Dtd. at
2022  |022 SARANGI © 12022-06-24 No-
2022 24
14)
- _ (Se
L 43688/ [27.06. ?gég;/ B M ESURT Order Dtd. at
2022 022 SARANGI © 12022-06-24 No-
2022 24
14)
B BLAPL- [N.K COURT (Se
77 43689/ 27.06. 308/20 SATAPATH NO. 2 Order Dtd. at
2022  |022 © % 12022-06-24 No-
22 Y OLD
14)
B WP (C) - COURT (Se
7g /436907 [27.06.2 |1, 00" |L.N.RAYA o Order Dtd. at
2022  |022 TSINGH © 12022-06-24 No-
2022 24
14)
- _ (Se
1o [43691/ 27.06. ?5526/ S b xam ESURT Order Dtd. at
2022 022 © 12022-06-24 No-
2022 24
14)
T NIRMAL (Se
5o 43692/ [27.06. 23?5;0 KUMAR ESURg Order Dtd. at
2022  |022 SATAPATH © % 12022-06-24 No-
22 OLD
Y 14)
- _ (Se
g1 43693/ [27.06. ?gég;/ S M ;gURg Order Dtd. at
2022 022 SINGH © % 12022-06-24 No-
2022 OLD
14)
;;_43694/ 27.06.2 |BLAPL- [B. N. COURT |Order Dtd. (se
2022  |022 86/202 |SAHU NO.  |2022-06-24 at




83

84

85

86

87

88

89

90

91

92

93

94

2 11 No-
14)
WP (C) - COURT (se
43695/ |127.06.2 15391/ S.M.SING c.o0. Ino Order Dtd. at
2022  |022 H (O N0 15022-06-24 No-
2022 11
14)
BLAPT,~ COURT (se
43696/ 27.06.2 |15~ |SAMIR ¢ o o, o lorder Dtd. at
2022  |022 BARIK (O N0 e 020 06-24 No-
22 OLD
14)
BLAPL- COURT (se
43697/ 127.06.2 367,20 P. K. c.o. lNo. 2 Order Dtd. at
2022  |022 MISHRA (O N0 s 020-06-24 No-
22 OLD
14)
_ (Se
43698/ [27.06.2 g??f?z &k pas |GENE Order Dtd. at
2022  |022 RAL 2022-06-22 No-
021
14)
BLAPL- COURT (se
43699/ |27.06.2 |J, 0 0 . K. c o o, o lorder Dtd. at
2022  |022 MOHANTY (O N9 s 022-06-24 No-
22 OLD
14)
_ (Se
43700/ 27.06.2 ?52((9:)9/ B. K. c.0 ESURE‘ Order Dtd. at
2022  |022 PANDA (O Y2 022-06-24 No-
2022 OLD
14)
43701/ |27.06.2 [99¢° GENE Order Dtd ;ie
2022  |022 363/19 | SAHOO |gn 1996-02-15 No-
96
14)
ABLAPL (Se
COURT
43702/ |27.06.2 |- Order Dtd. at
5022 |ozs 5667,/ [KSHITISH [C.O. gg. 0990624 -
020 14)
ABLAPL (Se
43703/ |27.06.2 |- COURT |Order Dtd. at
2022  |022 83g1/2 N-ROUT €0 106 " 3 |2022-06-24 No-
020 14)
ABLAPL (Se
43704/ [27.06.2 |- o smer oo ;gURT Order Dtd. at
2022 022 9503/2 [~ P s [2022-06-24 No-
020 14)
oJc- (Se
43705/ |127.06.2 GENE Order Dtd. at
2022|022 352/19 |J SAHOO gy 1996-02-15 No-
96
14)
ABLAPL (Se
43706/ [27.06.2 |- P.K.BART || _ ;gURT Order Dtd. at
2022 022 551/20 K P s [2022-06-24 No-
20 14)
19543707/ [27.06.2 |ogc- |7 saHOO |[GENE | Order Dtd. [(Se




96

97

98

2022 o022 351/19 RAL 1996-02-15 at
96 No-
14)
BLAPL- COURT (se
43708/ |127.06. 3160/2 R. C. c.o. No. 9 Order Dtd. at
2022|022 MOHARANA |~ °° [2: 2022-06-24 No-
021 OLD
14)
ABLAPL (Se
43709/ [27.06.2 |- J.3.5BHO |, ESURT Order Dtd. at
2022|022 4076/2 0 s 2022-06-20 No-
022 14)
WP (C) - |SITANSU COURT (se
43710/ |127.06. Order Dtd. at
2052 lozs 15384/ |MOHAN C.0. NO. 09906 24 e
2022 |SINGH 25
14)
WP (C) - |SITANSU COURT (se
43711/ |27.06. Order Dtd. at
o9 529 15381/ MOHAN c.0. NO. 0990624 .
2022 |SINGH 24
14)
ABLAPL (Se
43712/ [27.06.2 |- M.N.MOHA |, ESURT Order Dtd. at
2022|022 5073/2 |NTY = s 2022-06-24 No-
022 14)
WRIT
BRANC | (Se
WP (C) - H at
33223/ é;é06‘ 14454/ |[B.K.DAS [C.O. ;gURf ggggfogfgé (DIVT |No-
2022 : STON |104
BENCH |)
-1)
(Se
43714/ [27.06.2 |V (C)~ BRAJA COURT | der Dtd. at
2022 lozs 15072/ |MOHAN C.0. NO. 0990624 No-
2022  |SARANGI 24 104
)
(Se
WPC (OA [M/S
43715/ (27.06.2 |) - DILIP ¢ o ;gURT Order Dtd. ;z_
2022  |022 1814/2 [KUMAR s 2022-06-22 04
015 SAHU )
(Se
43716/ [27.06.2 PPAELT COURT | der Dtd. at
2022 o2 314/20 M.JENA C.0. NO. 2 |/ o he_na No-
22 OLD 104
)
(Se
43717/ [27.06. ?gég;; B. K. c o ;gURT Order Dtd. ;z_
2022|022 o9 | |PRNDA o 2022-06-24 L0a
)
43718/ [27.06.2 [BLAPL- [s.K.SING |, _ [COURT [order Dtd. (Se
2022|022 4224/2 |0 Y- INo. 9 2022-06-24 at




021 OLD No-
104
)
(Se
43719/ [27.06.2 |WE(C)~ [SITANSU COURT | der Dtd. at
vona . leas 15385/ |MOHAN NO. 9 [JEOST LT No-
2022 SINGH OLD 104
)
(Se
43720/ |27.06. 22%535 R.K.MALL ;gURg Order Dtd. ;z_
2022|022 o ICK oo 7 12022-06-24 e
)
(Se
43721/ [27.06.2 |WE(C)~ [SITANSU COURT | der Dtd. at
oSl 15386/ |MOHAN No. 9 [STSST Pt No-
2022  |SINGH OLD 104
)
(Se
ABLAPL
43722/ [27.06.2 |- & K ROUT wo S lorder ptd. o
2022 (022 1809/2 R-E- -2 12022-06-24
OLD 104
022
)
(Se
43723/ |27.06.2 |WE(C)~ |SITANSU COURT | der Dtd. at
oSl 15388/ |MOHAN No. 9 [SEOST ot No-
2022 SINGH OLD 104
)
(Se
43724/ [27.06.2 [ ;2077 IR.K.MALL, FOURT lorder pra. o
2022 (022 oo ICK e 7 12022-06-24 e
)
(Se
43725/ |27.06.2 |[EDAPL- COURT |, der Dtd. at
ora [623 3966/2 |B.STNGH No. 9 [JEO5T LT No-
021 OLD 104
)
CRIMI |(Se
43726/ |127.06. ?32532 P. K. ;gURT Order Dtd. NAL at
2022|022 BEHERA © 2022-06-24 MISC— No-
022 11
3 14)
(Se
43727/ |27.06. 2?2520 - Das ;gURg Order Dtd. at
2022|022 : © 2 12022-06-25 No-
22 OLD
14)
CRIMI |(Se
43728/ |127.06. BLAPL RAKESH COURT Order Dtd. NAL at
2022|022 1898/2 |KUMAR NO- 1 022-06-24 MISC— No-
022 ROUTRAY 11
3 14)
43729/ [27.06.2 [BLAPL- |M.R.SAHO COURT |order Dtd. (Se
2022|022 3959/2 |o NO. 9 12022-06-24 at




021 OLD No-
14)
[ CRIMI |(Se
11143730/ |27.06.2 ?23532 R.K. ;gURT Order Dtd. NAL at
8 2022 022 ROUTRAY : 2022-06-24 MISC- |[No-
022 11
3 14)
B BLAPT,~ COURT (se
1143731/ |27.06.2 |70 [R.K.MAHA o, o [order Dtd. at
9 2022 022 BHOT . 2022-06-24 No-
021 OLD
14)
N CRLMP- COURT (Se
1243732/ |27.06.2 852 /20 |D.K.NATK NO Order Dtd. at
0 2022 022 R : 2022-06-22 No-
22 17
14)
N BLAPL- COURT (se
12 143733/ |27.06.2 2718/2 G.JAYAST NO Order Dtd. at
1 2022 022 NGH . 2022-06-24 No-
021 25
14)
[ CRMIN |(Se
12 43734/ [27.06.2 g??%go RAHUT ESURT Order Dtd. AL at
2 2022 o022 SETHI : 2022-06-24 MISC- [No-
22 23
2 11)
N BLAPL- COURT (se
12 143735/ (27.06.2 | ¢ " [R.K.MALL vo. g |order ped. at
3 12022 022 ICK . 2022-06-24 No-
021 OLD
11)
- CONTC- COURT (Se
12 43736/ |27.06.2 |3 000 - [B. K. o Order Dtd. at
4 12022 022 PANDA : 2022-06-24 No-
022 22
11)
N CRLMP- COURT (Se
12 43737/ (27.06.2 |¢ 0 |7 K. MAND o Order Dtd. at
5 12022 022 AL : 2022-06-24 No-
22 17
11)
[ (Se
12143738/ [27.06.2 ?gég}z P. R. ESURT Order Dtd. at
6 12022 022 SWAIN : 2022-06-24 No-
017 22
11)
[ CRIMI |(Se
12 43739/ [27.06.2 g?gfsz & sNeH COURT |Order Dtd. NAL  |at
7 12022 022 : NO. 2 |2022-06-30 MISC- [No-
017
3 14)
[ s
12 43740/ [27.06.2 ?gég;; v avax COURT |Order Dtd. ;te
8 2022 022 : NO. 2 |2022-06-24 No-
2022
14)
N MACA- COURT (Se
12143741/ |127.06.2 71/202 P.K.PARI NG Order Dtd. at
9 2022 022 DA : 2022-05-11 No-
1 22
14)
113 [43742/ [27.06.2 [wp(C)- M. NAYAK [C.O. [COURT |order Dtd. [(Se




2022 022 15551/ NO. 2022-06-24 at
2022 22 No-
14)
CRIMI |(Se
43743/ |127.06. ?22520 G. SAHOO ;gURg Order Dtd. NAL at
2022 022 : : 2022-06-24 MISC- |No-
21 OLD
3 18)
(Se
43744/ |127.06. qugég)l/ M. NAYAK ESURg Order Dtd. at
2022 022 : : 2022-06-24 No-
2022 OLD
18)
ABLAPL (Se
43745/ |127.06. - A .MOHNAT ESURg Order Dtd. at
2022 022 3660/2 |y OLb 2022-06-24 No-
022 18)
CRLMP- COURT (se
43746/ (27.06. 536/20 G.C.PATR o Order Dtd. at
2022 022 A : 2022-06-22 No-
22 17
18)
(Se
43747/ |27.06. ?géf;/ H. K. ESURT Order Dtd. at
2022 022 PANDA : 2022-06-24 No-
2022 22
18)
ABLAPL (Se
43748/ [27.06.2 |- A.MOHANT ;gURg Order Dtd. at
2022 022 3655/2 |y OLb 2022-06-24 No-
022 18)
(Se
43749/ (27.06. gfé§>2 T BAG COURT |Order Dtd. at
2022 022 : NO. 1 [2022-06-24 No-
022
18)
WP (C) - |JYOTI COURT (se
43750/ |27.06. Order Dtd. at
2022 022 15585/ RANJAN NO. 2022-06-24 No-
2022 SAHOO 22
18)
BLAPL- (Se
43751/ |27.06. 51755 |R-K-BART COURT |Order Dtd. at
2022 022 K NO. 1 [2022-06-24 No-
021
18)
(Se
43752/ [27.06. ?55(2)9/ v NAvAK ;gURT Order Dtd. at
2022 022 : : 2022-06-24 No-
2022 22
18)
(Se
43753/ |127.06. ?fég;/ S . DASH COURT |Order Dtd. at
2022 022 : NO. 1 |2022-06-24 No-
2022
18)
WP (C) - COURT (Se
43754/ 27.06. 15107/ SANGRAM NG Order Dtd. at
2022 022 5022 RATH 22' 2022-06-24 No-

18)




43755/ [27.06. ?i?g?; I COURT |Order Dtd. at
2022  |022 R NO. 1 12022-06-24 No-
021
18)
CRIMI |(se
43756/ |27.06. fggg;z ;gﬁiiT COURT |Order Dtd. NAL  |at
2022  |022 NO. 1 |2022-06-23 MISC- |[No-
022 DAS
1 1)
BLAPL- COURT (Se
43757/ |127.06. 58332 S.MOHARA NO Order Dtd. at
2022  |022 NA © 12022-06-24 No-
021 25
1)
(Se
43758/ 127.06. figg;z P.K.MISH COURT |Order Dtd. at
2022  |022 RA NO. 6 |2022-06-22 No-
021
1)
(Se
43759/ 127.06. fﬁggsz & ). DASH EgURT Order Dtd. at
2022  |022 N © 12022-06-24 No-
022 17
1)
CRIMI |(se
43760/ |27.06. 2??532 o BaumRa ESURT Order Dtd. NAL  at
2022  |022 : © 12022-06-24 MISC- |No-
022 11
3 12)
(Se
43761/ 127.06. 2?2532 . DAS EgURT Order Dtd. at
2022 022 : © 12022-06-24 No-
021 25
12)
BLAPT,~ (Se
43762/ |27.06.2 |Joo2 " |P.K.BEHE COURT |Order Dtd. at
2022 022 RA NO. 6 12022-06-24 No-
021
12)
CRMIN |(Se
43763/ |27.06. isgggo i/EGAJAY ;gURT Order Dtd. AL at
2022  |022 : © 12022-06-23 MISC- |No-
22 ROUT 11
2 17)
ABLAPL (Se
43764/ |27.06.2 |- D.PRADHA COURT |Order Dtd. at
2022 022 3721/2 [N NO. 1 12022-06-24 No-
022 17)
ABLAPL (Se
43765/ [27.06.2 |- R.K.SUTA COURT |Order Dtd. at
2022 022 7290/2 R NO. 1 |2022-06-24 No-
020 17)
(Se
43766/ 27.06. g?gbgc;z J. N. COURT |Order Dtd. at
2022 022 PANDA NO. 1 |2022-06-21 No-
014
17)
43767/ [27.06. ggggs; SAMTR COURT |Order Dtd. ;ie
2022 022 1 BARIK NO. 1 |2022-06-20 e




] i
B CRIMI |(Se
1543768/ [27.06. gig%go P.K.BARI ESURg Order Dtd. NAL  at
6 [2022 022 K : 2022-06-24 MISC- No-
18 OLD
1 1)
[ _ (Se
15143769/ |27.06. 523232 M.K. COURT |Order Dtd. at
7 |2022 022 MOHANTY NO. 1 [2022-06-21 No-
022
1)
B B CRIMI |(Se
15143770/ |27.06. S?i%32 B. COURT |Order Dtd. NAL at
8 [2022 |022 BEHERA NO. 1 |2022-06-24 MISC- No-
022
1 7)
n WP (C) - (Se
15 |43771/ |27.06.2 |J5 ¢ |S.CHOUDH COURT |Order Dtd. at
9 2022 |022 URY NO. 9 [2022-06-22 No-
2022
7)
N CRIMI |(Se
1643772/ |27.06. 525%32 T. R. COURT |Order Dtd. NAL  lat
0 [2022 022 DAS NO. 1 12022-06-23 MISC- |[No-
022
1 1)
- WP (C) - COURT (Se
16 43773/ |27.06.2 |3752"" [R.K.BARI No. 3 |order Dtd. at
1 [2022 022 o K oy | |2022-06-23 No-
1)
CRLMC- CRIMI |(Se
16 |43774/ |27.06.2 |, "> IMANTU COURT |Order Dtd. NAL  |at
2 |2022 022 i BISWAL NO. 1 [2022-06-21 MISC- |[No-
1 7)
- WP (C) - wrrtT | (5°
16 43775/ |27.06.2 |gcgo) [R.P.BHAG COURT |Order Dtd. eane |2
3 |2022 022 AT NO. 6 [2022-06-24 No-
022 H-7
48)
- CRLMC- COURT (se
1643776/ |27.06.2 |7, o |A. K. o Order Dtd. at
4 |2022 022 JENA : 2022-06-20 No-
012 15
48)
- _ (Se
16143777/ |127.06. 282532 B PANDA COURT |[Order Dtd. at
5 2022 1022 : NO. 1 [2022-06-24 No-
021
48)
[ CRIMI |(Se
16 43778/ [27.06. f?g%go P. K. COURT |Order Dtd. NAL  |at
6 [2022 |022 i MOHANTY NO. 2 12022-06-23 MISC- No-
1 7)
B CRLMC- |JYOTT COURT (Se
1643779/ |27.06. Order Dtd. at
7 |2022 022 1525/2 |PRRKASH NO- 3 1)022-06-23 No-
022 KAR OLD o
16(43780/ [27.06.2 |RLAPL- |K.P.BEHE COURT |Order Dtd. (se
8 [2022 022 4492/2 RA NO. 2022-06-24 at




021 25 No-
7)
B BLAPL- (Se
1643781/ |27.06.2 43442 G.JAYASTI c.0 COURT |Order Dtd. at
9 2022 022 NGH ‘Y- INO. 6 |2022-06-24 No-
021
7)
i CRLMC- COURT (se
17143782/ |27.06.2 765/20 A. P. c.o. Ino Order Dtd. at
0 2022 022 SAHOO Sl 2022-06-21 No-
22 23
7)
i CRLMC- COURT (se
17143783/ |27.06.2 566/20 P. R. c.o0. Ino Order Dtd. at
1 2022 022 SWAIN el i 2022-06-21 No-
22 23
7)
- B CRIMI |(Se
17 [43784/ [27.06.2 32?532 5 pARIDA lc.o ESURT Order Dtd. NAL  |at
2 2022 o022 : el 2022-06-24 MISC- [No-
021 23
1 5)
i WP (C) - |PRATAP COURT (se
17 43785/ |27.06.2 Order Dtd. at
3 looos . lo2s 14437/ [KUMAR c.0. [NO. 0950624 o
2022  |BARIK 11 5?
B _ (Se
17 |43786/ [27.06.2 ?iég;/ s. K. o ESURT Order Dtd. at
4 2022 022 BISWAL S 2022-06-24 No-
2022 11
5)
- _ (Se
17 43787/ [27.06.2 g?gggo B. D. c o, |COURT lorder Dtd. at
5 2022 (022 0 SAHU ‘2 INo. 1 12022-06-21 No-
5)
[ (Se
oJc- WRIT
17 143788/ |27.06.2 GENE Order Dtd. at
6 2022 022 362/19 |J.SAHOO  |opy 1996-02-15 BRANC | o-
96 H-5
23)
WP (C) - (Se
1743789/ |27.06.2 |¢, "> 3. o, |COURT jorder Dtd. at
7 12022 022 KAMILA 9 INo. 1 2022-06-24 No-
022
23)
[ ABLAPL (se
17 [43790/ (27.06.2 |- Eéii; « o. |COURT |order Dtd. at
8 |2022 022 5194/2 | o 2 INo. 1 12022-06-21 No-
022 23)
i BLAPL- |SURYA (se
17143791/ |27.06.2 COURT |[Order Dtd. at
9 [2022 022 5126/2 [KANTR |C.0. o 1 |2022-06-24 No-
022 PRADHAN :
23)
- _ (Se
18 43792/ [27.06.2 ggég}z B. K. c o. |COURT |order Dtd. giigc at
0 |2022 022 SWATN Y- INo. 6 2022-06-22 No-
022 H-2
6)
118 43793/ [27.06.2 |[WPC(OA [N K SEN |[GENE | Order Dtd. [(Se




2022 022 C) - RAL 2022-05-06 at
3957/2 No-
014 6)
Order Dtd. (Se
WP (C) - WRIT
43794/ |127.06. GENE 2005-05- at
2022 022 12160/ |J P KAR RAL 17Petition, Ann BRANC No-
2004 H-6
exure, 30)
(Se
MACA- IA NO
43795/ 27.06. GENE at
2022 oz ;6/201 N ROUT RAL ;52/2 No-
30)
(Se
MATA-
43796/ |27.06. GENE Order Dtd. at
2022 022 105/20 |I SAHOO RAL 2022-03-21 No-
20
30)
(Se
WP (C) -
43797/ |27.06. GENE Order Dtd. at
2022 022 22404/ M NAYAK |on ) 2022-06-22 No-
2016
306)
(Se
WP (C) - WRIT
43798/ |27.06. GENE Order Dtd. at
2022 022 23676/ |P SAHU RAL 2019-03-01 BRANC |-
2017 H-5
32)
WP (C) - MANOJ COURT (se
43799/ 127.06. Order Dtd. at
5022 022 13395/ |KUMAR C.0. |NO. 2022-05-27 No-
2022 MOHANTY 15
32)
A SECON |(Se
43800/ |27.06. 186/19 P.C. GENE Judgement Dtd. D at
2022 022 o5 MOHANTY |RAL 2000-07-28 APPEA [No-
L 3)
CRLMC- COURT (se
43801/ |127.06. 2500/2 P. K. c.o. No Order Dtd. at
2022 022 JENA T : 2022-06-24 No-
021 11
3)
_ (Se
43802/ |27.06. ggég}z R K GENE Order Dtd. at
2022 022 BISOI RAL 2022-06-22 No-
014
3)
CRLMP- wriT | (S€
43803/ 27.06. 653/20 P K GENE Order Dtd. BRANC at
2022 022 MISHRA RAL 2021-04-16 No-
21 H-1
1)
_ (Se
43804/ [27.06. "fgg)/z P. R. - ESURT Order Dtd. at
2022 022 SWAIN T : 2022-06-24 No-
017 22
1)
BLAPL- COURT (se
43805/ 27.06. 366/20 P.L. c.o. Ino. 2 Order Dtd. at
2022 022 2 MISHRA T OLb 2022-06-24 No-

1




L ALL (Se
43806/ [27.06. Yggég;/ S DASH GENE Petl;iim\flsc'c ORDER gggc at
2022 022 5010 RAL o OBJEC |~ " |No-
' TION 34)
BLAPL- COURT (se
43807/ |27.06.2 |5, 70 |JAGANNAT | . o |-°FF lorder Dtd. at
2022  |022 g KAaMILA =0 N2 % 12022-06-24 No-
22 OLD
34)
43808/ [27.06.2 |SME” GENE Order Dtd ;ie
2022|022 398/20 M BARAL |, 2022-04-12 No-
18
34)
BLAPI,— COURT (Se
43809/ |27.06. 361/20 PRAMOD c.o. No. 2 Order Dtd. at
2022  |022 JENA (O N9 e 022 06-24 No-
22 OLD
34)
(Se
WP (C) -
43810/ 127.06. GENE Order Dtd. at
2022|022 6395/2 M BARAL g, 2022-04-12 No-
018
34)
BLAPL- [RAJ COURT (se
43811/ |27.06. Order Dtd. at
5022|023 365/20 |[KUMAR c.o. wo. 2 [J05T 0. e
22 SUTAR OLD
34)
WP (C) - (Se
43812/ |27.06. 38329/ P K GENE Judgement Dtd. at
2022  |022 SAHOO RAT 2022-05-06 No-
2021
34)
_ (Se
43813/ [27.06. ?22532 c. K. o ;gURT Order Dtd. at
2022 022 BARIK (O Y 1022-06-24 No-
022 11
34)
(Se
WP (C) - WRIT
43814/ |27.06. R GENE . at
2022 022 30762/ acuarya  |[RaL Entire Order BRANC No-
2011 H-3
12)
(Se
WP (C) -
43815/ |27.06. GENE Order Dtd. at
2022 022 2818/2 K K NATH |o,. 2022-03-31 No-
022
12)
(Se
43816/ |27.06. ?gggg/ B S GENE Order Dtd. at
2022  [022 SWATN RAL 2022-05-19 No-
2021
12)
(Se
WP (C) -
43817/ |27.06. GENE Order Dtd. at
2022 022 7442/2 |H K DASH |pp 2020-03-03 No-
020
12)
WP (C) - (Se
43818/ |27.06. GENE Order Dtd.
2022 022 27073/ | K DASH o, 0 2020-01-13 at
2019 No-




[ | | | | | | | 12)

- SLAPL- Order Dtd. CRIMI |[(Se
20143819/ 27.06.2 |S /9o IN R GENE 2016-11- NAL  |at
7 12022 022 016 BEHERA RAL 11Petition, Ann MISC- |No-
exure, 1 2)
N WP (C) - COURT (Se
20143820/ |27.06.2 14344/ P.K.BARI c.o. Ino Order Dtd. at
8 |2022 022 K SO N0 022 06-24 No-
2022 24
2)
N WP (C) - COURT (Se
20 (43821/ |27.06.2 14344/ S.K.BISW c.0. Ino Order Dtd. at
9 |2022 022 AL SO N0 15022-06-24 No-
2022 24
2)
N WP (C) - COURT (Se
21 [43822/ (27.06.2 |1, 200" |S.K.BISW | [ ° Order Dtd. at
0 2022 022 AL (O N9 022 06-24 No-
2022 11 )
[ (Se
21143823/ [27.06.2 ?iég;/ v rour  lo.o ESURT Order Dtd. at
1 |2022 022 . (O N0 1022-06-24 No-
2022 11
2)
B WP (C) - COURT (Se
21143824/ |27.06.2 14381/ S.K.BISW c.o. Ino Order Dtd. at
2 12022 (022 AL (O N9 022 06-24 No-
2022 11
2)
[ (Se
21143825/ [27.06.2 ?iégi/ v rour  lo.o ESURT Order Dtd. at
3 2022|022 : (O N0 1022-06-24 No-
2022 11
2)
N WP (C) - (Se
21 [43826/ (27.06.2 || o9 N.K.NAYA | |COURT (Order Dtd. at
4 2022 022 K Y INo. 1 12022-06-24 No-
2022
2)
[ (Se
21143827/ [27.06.2 ggé§>2 - samoo lo.o ESURT Order Dtd. at
5 12022 (022 : (O N0 o 002-06-23 No-
022 24
2)
[ (Se
21143828/ [27.06.2 ?g{gg/ s bas - ESURT Order Dtd. at
6 2022 022 : (O Y 1022-06-24 No-
2022 22
2)
T (Se
21143829/ [27.06.2 ?f;gé/ e x.pas lc.o ESURT Order Dtd. at
7 2022|022 R (O N0 15020-06-24 No-
2022 24
2)
[ RVWPET (se
21143830/ |27.06.2 |- U.CHOUDH c.o ESURT Order Dtd. at
8 [2022 022 50/201 [URY SO N9 022-06-24 No-
25
9 2)
2143831/ [27.06.2 |[crRLMC- COURT |Order Dtd. (se
9 2022 022 1072/2 P SAHU €0l 1h022-06-21 at




022 23 No-
2)
CONTC- COURT (se
22143832/ 127.06.2 3227/2 A.K.PARI c NO Order Dtd. at
0 2022 022 DA : : 2022-06-24 No-
022 23
2)
_ (Se
22143833/ [27.06.2 ?gig;/ « samoo o ESURT Order Dtd. at
1 2022 022 : : 2022-06-24 No-
2014 23
2)
ABLAPL (Se
22143834/ [27.06.2 |- G.SUNDAR |, EgURT Order Dtd. at
2 2022 022 257/20 |a : : 2022-06-24 No-
25
20 2)
WP (C) - COURT (Se
22143835/ |127.06.2 15207/ A.K.NAYA c NO. 2 Order Dtd. at
3 12022 1022 oss | K oLp | |2022-06-24 gy—
WP (C) - COURT (Se
22 |43836/ 27.06.2 ||, 00" [B.K.PAND | No. 5 |order Dtd. at
4 12022 022 sogs B oLp | |2022-06-24 gs—
B (C) - CHIEF (Se
22143837/ |127.06.2 37866/ R. K. c JUSTI |Order Dtd. at
5 12022 022 Soo0 | [MAHABHOT |77 ICE's |2022-06-20 No-
COURT 2)
CONTC- COURT (se
22 |43838/ (27.06.2 |3, [A.K.PARI | No. 5 [order Dtd. at
6 12022 022 DA : . 2022-06-24 No-
022 OLD )
CONTC- COURT (se
22143839/ |127.06.2 3727/2 |R.R.DAS c NO. 2 Order Dtd. at
7 12022 022 R : : 2022-06-24 No-
022 OLD
2)
CONTC- COURT (se
22 |43840/ 27.06.2 |J,00°" |S.K.PART | ro. 5 [order Dtd. at
8 2022 022 DA : . 2022-06-24 No-
022 OLD )
WP (C) - COURT wriT | (°€
22143841/ |27.06.2 15486/ R. K. c NO. 2 Order Dtd. BRANC at
9 2022 022 2095 | |PEHURT oip  [2022-06-24 qg  [No-
25)
CONTC- COURT (Se
23143842/ |127.06.2 3646/2 L.D.PAND c NO. 2 Order Dtd. at
0 2022 022 A : : 2022-06-24 No-
022 OLD
25)
CRLREV (Se
23143843/ [27.06.2 |- o spmpra |o ;gURg Order Dtd. at
1 2022 022 178/20 [°° U lonn © [2022-06-24 No-
22 25)
2343844/ [27.06.2 |[CRLREV [N.SAHOO [C.O. |COURT |order Dtd. [cRIMI [(se




2022 o022 - NO. 2 |2022-06-24 NAL  |at
122/20 OLD REVIS [No-
22 ION 1)
WPC (OA (Se
43845/ |27.06. PC) - B C GENE Order Dtd. at
2022|022 145/20 |PANDA RAL 2022-04-22 No-
15 1)
SECON |(Se
43846/ 27.06. f§6/19 P.C.MOHA || _ ESURT Order Dtd. D at
2022|022 NTY el 2022-06-24 APPEA |No-
85 25
L 3)
SECON |(Se
43847/ |127.06. Zfé/zo L .MOHANT c.0 ESURT Order Dtd. D at
2022|022 Y el e 2022-06-24 APPEA |No-
17 25
L 1)
ABLAPL (Se
43848/ [27.06.2 |- o % gENA lc.o ESURT Order Dtd. at
2022 |022 4977/2 |7 % s 2022-06-24 No-
022 1)
WP (C) - COURT wriT | (o€
43849/ 127.06.2 114105/ |5 k.pasH |c.0. [NO. Order Dtd. BRANC |2F
2022  |022 2022-06-24 No-
2022 22 H-3
12)
WP (C) - (Se
43850/ [27.06.2 |1 [TRILOCHA |, . |COURT Order Dtd. at
2022|022 N BAG ‘“- INO. 9 |2022-06-24 No-
2022
12)
(Se
WP (C) - WRIT
43851/ |27.06. COURT |Order Dtd. at
2022|022 1865/2 |D.RAY C-0- No. 9 |2022-06-24 BRANC |-
015 H-11
64)
CRLMC- |SURESH COURT (se
43852/ [27.06. Order Dtd. at
2022|022 1696/2 |CH. C.0. [NO. 2022-04-04 No-
011 SUNDARA 15 )
_ (Se
43853/ 27.06. ?fég;/ H. K. c o, |COURT lorder Dtd. at
2022  |022 TRIPATHY |~°°° INO. 9 |2022-06-24 No-
2022
64)
WP (C) - (Se
43854/ |27.06. 12482/ H.TRIPAT c.0 COURT |Order Dtd. at
2022 |022 HY ‘“- INO. 9 |2022-06-24 No-
2022
64)
(Se
WP (C) -
43855/ |27.06. COURT |Order Dtd. at
2022|022 12482/ H.K.DASH |C.0. 0o 5 5055 06-24 No-
2022
64)
CRLREV CRIMI |(se
43856/ |27.06.2 |- I ;gURT Order Dtd. NAL  |at
2022|022 616/20 | e 2022-06-24 REVIS [No-
17 TON  |5)




43857/ |27.06.2 |CRLMC— |ACHYUTAN COURT | der Dtd. at
2022 022 1164/2 \ANDA MO 12022-06-23 No-
022 PATTNATK 23 5)
CRLMC- COURT (Se
43858/ [27.06.2 | /375~ |G.SUNDAR o Order Dtd. at
2022  |022 A : 2022-05-16 No-
012 15
5)
(Se
43859/ |27.06. §§3%32 D. K. EgURT Order Dtd. at
2022 022 NATK : 2022-06-23 No-
022 23
5)
(Se
43860/ |27.06. giggfz o oas ESURT Order Dtd. at
2022  |022 : : 2022-06-24 No-
022 23
5)
(Se
w1/ 27,062 [N COURE | e pra. &
2022 022 0o oLp | |2022-06-24 No-
5)
CONTC- |GANESWAR COURT (Se
43862/ |27.06. 3452/2 |JAYASING NO. 2 Order Dtd. at
2022  |022 s H orp  [2022-06-24 No-
5)
CONTC- |GANESWAR COURT (Se
43863/ (27.06.2 |Z o0 |G no. 5 |order Dtd. at
2022  |022 055 H orp  [2022-06-24 No-
5)
_ (Se
43864/ |27.06. gisgsz s. ;gURg Order Dtd. at
2022  |022 MOHARANA . 2022-06-24 No-
022 OLD 5)
(Se
43865/ |27.06. 225332 s. EgURg Order Dtd. at
2022  |022 MOHARANA . 2022-06-24 No-
022 OLD 5)
CONTC- \MADHABAN COURT (Se
43866/ |27.06. Order Dtd. at
2022 022 3823/2 \ANDA NO. 2 10 022-06-24 No-
022 MOHANTY OLD 5)
CONTC- |MADHABAN COURT (se
43867/ 27.06. Order Dtd. at
2022|022 3443/2 \ANDA NO. 2 15022-06-24 No-
022 MOHANTY OLD 5)
(Se
43868/ 27.06. gzlzgc/:z M. N. ESURg Order Dtd. at
2022 022 MOHANTY . 2022-06-24 No-
022 OLD 5)
43869/ [27.06. ig?g?; P.K.MOHA EgURT Order Dtd. ;ie
2022 022 o1 NTY ls 2022-06-24 e




m ] | g
CRLMC- COURT (Se
2543870/ |27.06.2 |J 277" BALARAM o Order Dtd. at
8 2022 |022 STNGH . 2022-06-24 No-
014 15
5)
N CRLMC- COURT (se
25143871/ |27.06. 1013/2 |K. SAHOO NO Order Dtd. at
9 2022 |022 : . 2022-06-24 No-
013 15
5)
- CRLMC- COURT (Se
26 (43872/ |27.06. 592/20 D.K.MALL NO Order Dtd. at
0 2022 |022 ICK . 2022-06-24 No-
12 15
5)
M CRLMC- COURT (se
26143873/ |127.06. 4257/2 |A.SAHOO NO Order Dtd. at
1 2022  |022 : : 2022-06-24 No-
014 15
5)
- CRLMC- COURT (se
2643874/ (27.06.2 |00 0 0 o pa . Order Dtd. at
2 |2022 o022 R . 2022-06-24 No-
014 15
5)
M CRLMC- COURT (Se
26143875/ |27.06. 42622 S.S.BISW NO Order Dtd. at
3 2022 022 AL : 2022-06-24 No-
014 15
5)
- CONTC- COURT (Se
2643876/ 27.06.2 | 0o, [R. K. o Order Dtd. at
4 2022 022 BARTK : 2022-06-24 No-
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